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1846.  SHRI MADHAVRAO SC1ND1A: 
Will the Minister of FINANCE be pleased to 
state:

(a) the economic and other aid sought 
by Government from the United States of 
America for the year, 1990;

(b) the amount of aid granted by the 
United States of America in response thereto; 
and

(c) how it compares with the US aid 
being given to Pal<istan, Bangladesh and

other developing countries in the Sub-conti­
nent?.

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) The Govern­
ment of India does not mal(e any request for 
a specific amount of aid from the US Govern­
ment.

(b)  and (c). As per the information fur­
nished by our Embassy in Washington the 
foreign assistance allocation made by the 
US Government for US fiscal year 1990 
(October 1989 to September 1990) for India 
and other countries in the sub-continent is as 
under:

(In US dollars million)

India Pakistan Bangladesh Sri Lanka Nepal

(i) Development

Assistance
22.473 43 000 52.500 18.000 12.393

O') PL 480 Title II 83.204 80.000 77.460 16.844 2.160

(ill) L< onomic 
 ̂jpport Fund

— 229.011 - — —

(iv) Foreign Military 
Firuncing Grant

— 229.011 — — —

(V) Iniefriational 

Military Lducation 

& Training

0.229 0.911 0.299 0.159 0.100

105.906 581.933 130.259 35.003 14.653
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Income-Tax Raids on the Premises of 
Film Actors and Actresses

1847. SHRIMADANULKHURANA: 
SHRI RAM SAGAR (Saidpur) 
SHRI K. PRADHANI:

Will the Minister of FIN ANCE be pleased 
to State:

(a) the details of film actors and ac­
tresses whose premises were raided by the 
Income-tax Department during the last three 
years;

(b) the details of the irregularKies found 
during these raids;

(c) the action talcen by Government in 
regard thereto; and



 Writtn Ansmrs CHAITRA .  (S M Writtn Ansmra 

(d  t amount of arrars of mors tan 
ru s on lak as lncomtax and ot r 
taxs ndin ralisation aainst film actors 
and actrsss at rsnt and t  st s ro
osd to b takn to rcor t outstandin 
dus

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a and (b. Durin

t  financial ar S S .  
 (uto ai  t Incom tax 
D artmnt conductd sarc s on t 
rmiss of t  followin film actors and 
actrsss. T dtails of t  assts sizd 
and unaccountd incom surrndrd dur
in suc sarc s ar also i n aainst t  
nam of t concrnd rsons

mwLn Wwin r w ns 
n»znS 
Mt »A iwHfU

Aw rAsnS »ArLn 
AnASnnS 
Mt »A iwHfU

Banuria NIL NIL

Viaakant NIL

M. R. Radika NIL Nil

M.R. Viswanatan NIL .

Anita Ra . NIL

Gnrall instancs of su rssion of r
munration undrstatdundisclosd in
stmnts and xcss claim for x ndi

tur ar found in suc cass.

(c   ollowu in stiation assin of 
ordrs undr Sction ( of t Incom 
Tax Act rtaininrlasin t assts sizd 
assssmnts and suc ot r action as calld 
for undr t  Dirct Taxs nactmnts is 
takn.

(ii  rantin of instalmnts for 
amnt of taxs in suitabl cass and

(iii  action for rcor In cass of d
faultrs as roidd in t Incom 
Tax Act.

bdAi»fR

xort of lctronic Products b 
Santacruz T. Comanis

(d   As on st Dcmbr  an 
amount of Rs . crors was du as in
comtax and ot r taxs from  film actors 
and actrsss wo indiiduall owd mor 
tan ru s on lak ac. T st s for 
liuidatfonrcor of outstandin dus 

includ

(i  x ditin t disosal of a als 
in cass wr t tax dus ar 
disutd

.   SHRIASWANT SINGH Will t 
Ministr of COMMRC b lasd to stat

(a t numbr of t comanis in t 
Santacruz r Trad on xortin lc
tronic roducts to t Soit Union

(b t t s of lctront roducts 
xortd durin t last tr ars

(c t t s of roducts imortd b




